
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALI,ASENAPATHY
MEMBER (T)

ATTENDENCE,CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 14.09.2017

SECTION OF THE COMPANIES ACT: 391 to 394 of tie Companies Act 1956
and 230 to 232 of t}j,e Companies Act, 20 13.

S. No STGNATU

Rq'etl" 5 h 4t,z
Aql""A C/"'"''"^'4a

ORDER

csA 865/230-232/NCLT/MB/MAH/2017
csA 858/230-23rNCLT/MB/MAH/2017

sd/-

CORAM:

V. NALLASENAPATHY
Member (1'echnical)

Present:

C.S.A. No. 868 / (MAHI /2017

B.S.V. PRAKASH KUMAR
Member (Judicial)

NAME OF THE PARTIES: M/s. Alrrsh Diamonds Pvt. Ltd.

The Companv Applications allowed.


